Sr.No.

ua b WN

Circulation Dates Granted for Praecipe Received
Coram :- Hon’ble Shri. Justice N. J. JAMADAR.

Date :- 01/07/25 (Court Room No. - 03)

Matter No.
1A/20978/2005 in CRA/54/2021
1A/ST/20350/2024 in CRA/339/2017
CRA/42/2023
CRA/572/2019
CRA/315/2021

WP/ST/22046/2025

WP/8581/2025

WP/ST/21842/2025

WP/3353/1999

WP/ST/20936/2025 A/W 20298/2025

WP/ST/22077/2025
WP/ST/12464/2025
WP/ST/20699/2025
WP/ST/22044/2025
WP/4999/2025

WP/8733/2025

WP/8731/2025
WP/7187/2025
WP/8451/2025
WP/8442/2025
WP/8638/2025
WP/3165/2025
CA/ST/23481/2018 in WP/1746/2007
WP/4408/2025
WP/2789/2025
WP/4732/2025

WP/9624/2023

WP/9627/2023

Advocate Name
PANDIT KASAR
R. M. HARIDAS
WADIA GHANDY & CO.
LEX FIMUS
KHANDEPARKAR & ASSO.

SEEMA CHOPDA

PARINAM LAW ASSO.

TANMAY VISPUTE

AVINASH B. PATIL

SUYASH SULE

ASHISH PAWAR
SHUBHANKAR KULKARNI
SURESH SABRAD
SIDDHESHWAR N. BIRADAR
VINAYAK R. KUMBHAR

SHANAY BAFNA

GIRISH AGRAWAL
ULHAS SHINDE
NITIN DESHPANDE
ARCHANA SHELAR
GRACY SALDANHA
O. P. SINGH
MILIND DESHMUKH
KAPIL N. GOR
VEDCHETAN PATIL
SUSMIT PHATALE

RAJESH JADHAV

RAJESH JADHAV

Date Assigned
15/07/25
21/07/25
24/07/25
04/08/25
05/08/25

02/07/2025
Subject to
remove office
objections
03/07/25
07/07/2025
Subject to
remove office
objections
07/07/25
08/07/2025
Subject to
remove office
objections

08/07/25
Not before this
Court
08/07/25
08/07/25
08/07/25
11/07/25
16/07/25
22/07/25
24/07/25
29/07/25
29/07/25 HOB
31/07/25
Not before this
Court
Not before this
Court



24

25
26

27

28

29

30

WP/9622/2023 RAJESH JADHAV Not before this

Court
WP/2207/2023 ADITYA S. RAKTADE 06/08/25
WP/6827/2023 SAURABH VIVEK PATIL 06/08/25
IA/ST/13312/23, 1A/ST/13287/24 in
WP/3713/1999 SHANTANU RAKTATE 06/08/25
12/08/2025
. Subject to
IA/ST/15084/2023 in WP/ST/11855/2015 ASHUTOSH RAVINDRA GOLE .
remove office
objections
WP/8069/2025 TUSHAR GORADIA 08/07/25
08/07/2025
Subject to

WP/ST/20693/2025 MDP LEGAL .
remove office

objections



